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the areas of reservation, flight in-
formation, airport handlning of 
passengers and baggage 

Indian Airlines Services 

378. PROF.UMMA REDDY 
VENKATESWARLU: Will the Minister Of 
CIVIL AVIATION AND TOURISM be pleased 
to state: 

(a) whether attention of the Govem-
ment has been drawn to the news-items 
appearing in the Indian Express dated June 
25, 1992 regarding decline in Indian Airlines 
services; 

(b) if so, the facts thereof; and 

(c) the steps proposed to be taken by 
the Government in this regard? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) Yes,Sir. 

(b) Incidents of flight delays/disruptions, 
industrial unrest. lack of coordination be-
tween inter related departments, shortage of 
aircrafts spares, shortcomings in aircraft 
maintenance and passenger handling of 
Indian Airlines have been mentioned in the 
newsrepon. 

(c) Indian Airlines has taken steps to 
, improve operational reliability by 

(1) close monitonng of on-time per-
formance 

(2) rationalisation of schedule incor-
porating revised block time and in-
creased ground time as cushion 
between flights 

(3) review of action taken for rectifica-
tion of snags at regions as well as 
headquarters. 

(4) dialogue with employee unions to 
improve productivity 

(5) close interaction with manufactur-
ers of spares for supply in time 

(6) streamling of customerservices in 

(7) improvement of inflight catering 
services. 

Modernisation of Airports 

*379. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the present stage of implementation 
of the airport modernization plan by the 
National Airports Authority (NAA) for 12 
secondary airports and air traffic control 
facilities in Delhi and Bombay; 

(b) the. reasons for not including Cal-
cutta in this modernization programme and 
providing adequate sefety measures there; 

(c) the details offinancial offers made by 
individual bidders and those selected forthe 
various contracts in this regard; 

(d) whether any contract is being given 
to the Bharat Electronics Ltd. (BEL); 

(e) if not. the reasons therefor; and 

(f) the quantum of financial aid expected 
to be given by various countries and the soft 
loan financing to be arranged by these for-
eign tendering companies and their readi-
ness to transfer technology to BEL? . 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) The National Airports Authority has 
drawn up conceptual plans for expansion/ 
construction of terminal building for 11 out of 
12 airports being developed as model air-
ports. The terminal building recently com-
missioned at COimbatore does not require 
any immediate expansion. 

The process of evaluation of bids for 
modemization of Air Traffic Control Services 
at Delhi and Bombay airports is in progress. 
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(b) The modernization of terminal and 
other infrastructural facilities at the airports 
is a continuing process and is taken up in a 
phased manner depending upon require-
ments projected by the operator (Airlines) as 
well as availability of resources. The Interna-
tional Airports Authority of India has already 

,undertaken a plan to expand the terminal 
building at Calcutta airport. 

(c) to (f). Since the process of evaluation 
of bids is in progress, it is premature to give 
details of individual bids. 

Wage Agreement In Steel Sector 

*380. SHRI HARADHAN ROY: 
SHRI BASUDEB ACHARIA: 

Will the Ministerof STEEL be pleased to 
state: 

(a) whether the wage agreement in steel 
industry is overdue; 

(b) if so, whether the Govemment have 
taken any decision in this regard; 

(c) if so, when and the details thereof; 
and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) The Wage Agreement in 
Steel Industry has expired on 31 .12.1991 . 

(b) No, Sir. 

(c) Does not arise. 

(d) Government in the department of 
Public Enterprises have advised the man-
agement of the Public Sector Undertakings 
that till such time a new wage policy is 
formulated and announced, no commitment 
or Signing of any MOUs with their workers' 
unions should be done. 

[Trans/ation] 

Public Tubewells In Orissa 

*381. SHRI SRIKANTAJENA: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether it is proposed to install public 
tubewells in Orissa with the assistance of 
World Bank; 

(b) if so, the details thereof; 

(c) the details of assistance received 
from the World Bank during each of the last 
three years in this regard; 

(d) the number of tubewells installed 
with this assistance during the said period; 
and 

(e) the n umber of tubewells proposed to 
be installed in the State with World Bank 
assistance during 1992? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) No proposal to install Public 
Tubewells in Orissa with World Bank assis· 
tance has been received from the State 
Government. 

(b) to (e). Do not arise. 

[English] 

Fund~ to Power Sector In Eighth 
Plan 

*382. SHRI MAHESH KANODIA: 
SHRIMATI KRISHNENDRA 

KAUR (DEEP A:) 

Will the Minister of POWER be pleased 
to state: 

(a) the outlay for power sector during 
the Eighth Five Year Plan; 

(b) whether there is a cut in the Plan 
outlay; 




